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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 5367-5368 COF 2005

PRI NCI PAL SECY., GOVT. FI N. &PLAN. DEPT. , A. P Appel I ant (s)
VERSUS
A. P. PENSI ONERS SAMAJ & ORS. Respondent ( s)

(Wth appln(s) for wvacating stay,directions,early hearing and
report)

Date: 15/01/2014 These Appeals were called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR, JUSTI CE J. CHELAMESWAR
HON BLE MR JUSTICE M Y. EQBAL

For Appellant(s) M. Anoop G Choudhari, Sr.Adv.
M. D. Mahesh Babu, Adv.
. Suchitra Hrangkhaw , Adv.
Anjid Magbool , Adv.
Anit K. Nain, Adv.
Adi tya Jai n, Adv.
Ramakri shna Rao, Adv.
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For Respondent (s) S. Bal akri shnan, Sr. Adv.
R N. Keshwani , Adv.

Ram Lal Roy, Adv.

Kri shnan Venugopal , Sr. Adv. (Not present)
Chava Badri Nath Babu, Adv.

V. V. Rayudu, Adv.

Bi mal Roy Jad, Adv.
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UPON hearing counsel the Court nmade the foll ow ng
ORDER

List after two weeks.

(O P. Sharm) (MS. Negi)
Court Master Assi stant Regi strar

office



